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ATTENDENCE-CUM.ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 21.1I.2O 17

NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.P No. 1433/ (MAH)/2017

CORAM Present: SHRI B,S.V, PRAXASH KUMAR
MEMBER (J)

NAME OF THE PARTIES: Daimler Financial Services lndia Pvl. Ltd

Digital Travels P\t. Ltd

SECTION OF THE COMPANIES ACT: I & BP Code 2016.

N
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ORDER
CP No. 1433/ I&BP/NCLT/MB/MAfV2017

Looking at the Affidavit ofService filed bv the petitioner in respect to services

of notice upon the Corporate Debtor, this Bench having noticed th.1t s.r\.ice h.is rlot

been affected upon the Corporate Debtor, the petitioner is ag.1in dirccted to serlc

notice upon the Corporate Debtor and file proof of ser\,ice on the ne\t Llite ol

hearing.

V. NALLASENAPATHY
Itlember ( Iechnical)

B.S.V. PRAKASH KUMAR
\l('mber (Judi.i.rl)
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